BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL (W. 7 )
PUNE, B

(IMPLEADMENT OF RESPONDENT)
IN THE MATTER OF: 84/2022

1. MR, LALITKUNMAR NAMDEO CHAUDHARI,  eceeeeee- Applicant
// VERSES //
1. STATE OF MAHARASHTRA & Others ~ cevereeea- Respondent

AFFIDAVIT IN IMPLEADMENT OF THE DISTRICT
COLLECTOR AS PARTY-RESPONDENT NO 09
IN OA 84/2022 (WZ)

I, Lalitkumar S/0 Namdeo Chaudhari, Age @ 50 years, Occu.:
Agriculture, R/o @ 9, Shriram Colony, Faizpur, Tq. Yawal, District
Jalgaon (Maharashtra), Cell No. 4919422279725, E-mail ID

lalitc24@gmail.com, do hereby state on oath and solemn affirmation as

under,

| On behalf of government, the District collector is Administrative

head and have duty of approval and governing various schemes of

various development works in districts,

2. In this OA party-respondent no 04 The district level committee

through the District Collector is system of administration.
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3. I pray the Hon’ble NGT (wz) Pune to implead the “The District

Collector, Jalgaon Dist. Jalgaon” as the Party-respondent no 09

in this OA 84/2022.

YERIFICATION

I, Lalitkumar S/o Namdeo Chaudhari, Age : g'byears, Occu.:

Agriculture, R/o :

9, Shriram Colony, Faizpur, Tq. Yawal, District

Jalgaon (Maharashtra), Cell No. +919422279725, E-mail ID

lalitc24@gmail.com, do hereby state on oath and solemn affirmation

that, the contents of this affidavit in amendment from para No. 01 to 03

are read over and understood by me and the same are true and correct to

the best of my personal knowledge and as per the record available with

me.

Hence, verified at Jalgaon on this 18 " day of Oct, %023.

Identified and
Explained by :
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Verified & Solemnly
Affirmed Before me.

Lalitkumar S/o0 Namdeo Chaudhari,

AFFIDAVIT
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100y /AFFEDAVITE OF SERVICE (Impleadment of respondent)
\LOF D ‘_'-.»- 4 IN OA 84/2022
IN MATTER OF:

1. Lalitkumar Namdev Chaudhari s Applicant in person
AN
2. The State of Maharashtra and Others & 07 Respondent

™~

|, Lalitkumar Namdeo chaudhari age 50 residing at Faizpur Ta: Yawal Dist:
Jalgaon do solemnly affirm and says as follow:

| have served the copy of amendment in array of respondent to the
respondent No. 04 The District Collector, Jalgaon.

That the above statements are true to my knowledge, Hence this affidavit of

— __ service, — ————————.

VERIFICATION

|, Lalitkumar Namdeo chaudhari age 50 residing at Faizpur Ta: yawal Dist:
Jalgaon, do hereby solemnly affirmation state and submit that, | have personaly
read content of this affidavit and declare that entire content of this affidavit is
true and correct to the best of my knowledge belief. Hence, | have signed and
verified on this 18" Octombar, 2023 at Jalgaon.

Date: 19/10/2023
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https://v3.camscanner.com/user/download

o\L-
Receipt for amendment in OA 84/2022- Impleadment in array of
respondent.
To

The District Collector
Collectorate Jalgaon. M.S.

4

2

Resp Sir,

As per the order issued by the hon’ble National Green Tribunal
(W2) vide dated 09/10/2023 about delete of “respondent no 04 -the
District level committee Jalgaon” and implead of the “Respondent
no.09- The district Collectorate, Jalgaon (M.S.)"

Herewith the copy amendment of OA 84/2022.

Applicant in person’2
‘;g\lm j o>

NS

Lalitkumar Namdeo Chaudhari. )
E@r‘ 9, Shriram-€0olony, Faizpur
(€1l T3 Ta: Yawal, Dist: Jalgaon.
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